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MINISTRY OF RAILWAYS
[North Western Railway (Construction Organization)]
NOTIFICATION
Jaipur, the 19th May, 2026

S.0. 2554(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways (North
Western Railway, Construction organisation), Notification number, S.O. 1340(E) dated the 16thMarch, 2026
published in Gazette of India, Extraordinary, Part Il, section 3 Sub-section (ii), dated the 16th March, 2026
(hereinafter referred to as the said notification) under sub-section (i) of section 20A of the Railways (Amendment)
Act, 2008 (11 of 2008) (hereinafter referred to as the said Act), the Central Government declares its intention to
acquire the land specified in the schedule annexed to the said notification for the purpose of execution, maintenance,
management and operation of Special Railway Project, namely “Ajmer — Chanderiya (178.28 Km) Doubling Project
of Rajasthan State" in Tehsil Gangrar, District Chittaurgarh & Tehsil Hamirgarh, District Bhilwara.

And whereas, the substance of the said notification was published in daily newspapers namely "Rajasthan
Patrika"& "Dainik Bhasker" Dated 20th March,2026, under sub section (4) of section 20A of the said Act;

And whereas, out of the surveys of the villages mentioned in the schedule annexed with this notification, all
the objections were received within the stipulated time period by competent authority and accordingly, the same was
disposed by competent authority.

And, whereas, in pursuance of sub-section (1) of section 20E of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority, and in exercise of the powers
conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declare that the lands
specified in the schedule annexed here to shall be acquired for the aforesaid purpose;

And, further, in pursuance of sub-section (2) of section 20E of the said Act, The Central Government herby
declares that on publication of the notification in the official Gazette, the land specified in the schedule annexed hereto
shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure for Special Railway Project namely
""Doubling between Ajmer-Chanderiya section (178.28km)” of Ajmer Division of North Western Railway”.

District Name — Chittaurgarh Tehsil Name - Gangrar
Acquired
. Survey Type Total
Sr. | Village No./Khasra Nature of Area Area Land Owner Detail
No. | Name of land . (in
No. Land | (inHact.) Hact.)

1.) Jagdish putra Ramchandra hissa- 1/5
jaati- Jat sa. Deh khatedar

2.) Bhairu putra Ramchandra hissa- 1/5
jaati- Jat sa. Deh khatedar

3.) Bhuri patni Ramchandra hissa- 1/5 jaati-
Jat sa. Deh khatedar

4.) Ranjeet putra Ramchandra hissa- 1/5
jaati- Jat sa. Deh khatedar

5.) Ratni putri Ramchandra hissa- 1/5 jaati-
Jat sa. Deh khatedar

Ajolion Ka 856 aa

Khera Cha. Private | 0.0300 0.0300
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Sr.
No.

Village
Name

Survey
No./Khasra
No.

Nature
of land

Type
of
Land

Total
Area
(inHact.)

Acquired
Area

(in

Hact.)

Land Owner Detail

TOTAL

0.0300

Jojro Ka
Khera

376

Beed.

Private

0.63

0.0481

1.) Nandlal putra Lala hissa- poorn jaati-
Ahir (Yadav) sa. Deh khatedar (poorn
khata) Union Bank of India shakha
Chaugawadi

TOTAL

0.0481

District Name — Bhilwara

Tehsil Name - Hamirgarh

Sr.
No.

Village
Name

Survey
No./Khasra
No.

Nature of
land

Type
of
Land

Total
Area
(inHact.)

Acquired
Area

(in

Hact.)

Land Owner Detail

Hamirgarh

1441

Gemu.Kuan

Govt.

0.0126

0.0007

Raj. Sarkar

Hamirgarh

4674/4251

Gai.Mu.
Sadak

Govt.

0.4728

0.0600

Bharatiya Rashtriya Rajmarg Pradhikaran
hissa - poorn sanstha ke liye,

Hamirgarh

4672/1435

Gai.Mu.
Sadak

Govt.

0.0126

0.0109

Bharatiya Rashtriya Rajmarg Pradhikaran
hissa - poorn sanstha ke liye,

TOTAL

0.0716

Hamirgarh

994

Gemu.
Khadda

Private

0.0126

0.0099

1.) Ugmi patni Roopa hissa- 1/72 jaati-
Keer sa. Kiro ki Jhopdiya khatedar

2.) Kedar putra Mathra hissa- 1/72 jaati-
Keer sa. Kiro ki Jhopdiya khatedar

3.) Kamla putri Kana hissa- 1/21 jaati-
Keer sa. Kiro ki Jhopdiya khatedar

4.) Kailash putra Shankar hissa- 1/105
jaati- Keer sa. Kiro ki Jhopdiya khatedar
5.) Kailash putra Rama hissa- 1/72 jaati-
Keer sa. Kiro ki Jhopdiya khatedar

6.) Krishna putri Mathra hissa- 1/72 jaati-
Keer sa. Kiro ki Jhopdiya khatedar

7.) Kishan putra Banshi hissa- 1/60 jaati-
Keer sa. Kiro ki Jhopdiya khatedar

8.) Gopal putra Bakhtawar hissa- 1/12
jaati- Keer sa. Kiro ki Jhopdiya khatedar
9.) Chandmal putra Ekling hissa- 1/216
jaati- Keer sa. Deh Kiro ki Jhopdiya
khatedar

10.) Chandi putri Kana hissa- 1/21 jaati-
Keer sa. Kiro ki Jhopdiya khatedar

11.) Chauthu putra Bakhtawar hissa- 1/12
jaati- Keer sa. Kiro ki Jhopdiya khatedar
12.) Jagdish putra Mathra hissa- 1/72
jaati- Keer sa. Kiro ki Jhopdiya khatedar
13.) Jamna putri Girdhari hissa- 1/105
jaati- Keer sa. Kiro ki Jhopdiya khatedar
14.) Debi putri Banshi hissa- 1/60 jaati-
Keer sa. Kiro ki Jhopdiya khatedar

15.) Durgesh putra Roopa hissa- 1/72
jaati- Keer sa. Kiro ki Jhopdiya khatedar
16.) Deva putra Kana hissa- 1/21 jaati-
Keer sa. Kiro ki Jhopdiya khatedar

17.) Nandu patni Girdhari hissa- 1/105
jaati- Keer sa. Kiro ki Jhopdiya khatedar
18.) Narmada patni Shankar hissa- 1/105
jaati- Keer sa. Kiro ki Jhopdiya khatedar
19.) Nanu putra Shankar hissa- 1/105
jaati- Keer sa. Kiro ki Jhopdiya khatedar
20.) Pooja putri EKling hissa- 1/216 jaati-
Keer sa. Deh Kiro ki Jhopdiya khatedar
21.) Panna putra Bakhtawar hissa- 1/12
jaati- Keer sa. Kiro ki Jhopdiya khatedar
22.) Prem putri Nagji hissa- 1/54 jaati-
Keer sa. Kiro ki Jhopdiya khatedar
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23.) Prahlad putra Roopa hissa- 1/72
jaati- Keer sa. Kiro ki Jhopdiya khatedar
24.) Nabalig Parsi putri Shankar,
sarankshak sarparast mata Narmada
hissa- 1/105 jaati- Keer sa. Kiro ki
Jhopdiya khatedar

25.) Badri putra Rama hissa- 1/72 jaati-
Keer sa. Kiro ki Jhopdiya khatedar

26.) Benki putri Shankar hissa- 1/105
jaati- Keer sa. Kiro ki Jhopdiya khatedar
27.) Balu putra Kana hissa- 1/21 jaati-
Keer sa. Kiro ki Jhopdiya khatedar

28.) Bali patni Rama hissa- 1/72 jaati-
Keer sa. Kiro ki Jhopdiya khatedar

29.) Bheru putra Kana hissa- 1/21 jaati-
Keer sa. Kiro ki Jhopdiya khatedar

30.) Bhuri patni Mathra hissa- 1/72 jaati-
Keer sa. Kiro ki Jhopdiya khatedar

31.) Mohni patni Ekling hissa- 1/216
jaati- Keer sa. Deh Kiro ki Jhopdiya
khatedar

32.) Rukma putri Narayan hissa- 1/18
jaati- Keer sa. Kiro ki Jhopdiya khatedar
33.) Raju putra Banshi hissa- 1/60 jaati-
Keer sa. Kiro ki Jhopdiya khatedar

34.) Radheshyam putra Banshi hissa-
1/60 jaati- Keer sa. Kiro ki Jhopdiya
khatedar

35.) Rameshwar putra Nagji hissa- 1/54
jaati- Keer sa. Kiro ki Jhopdiya khatedar
36.) Lakshman putra Nagji hissa- 1/54
jaati- Keer sa. Kiro ki Jhopdiya khatedar
37.) Ladi putri Girdhari hissa- 1/105
jaati- Keer sa. Kiro ki Jhopdiya khatedar
38.) Vishnu putra Girdhari hissa- 1/105
jaati- Keer sa. Kiro ki Jhopdiya khatedar
39.) Shankari patni Banshi hissa- 1/60
jaati- Keer sa. Kiro ki Jhopdiya khatedar
40.) Shyamu putri Girdhari hissa- 1/105
jaati- Keer sa. Kiro ki Jhopdiya khatedar
41.) Sundar putri Roopa hissa- 1/72 jaati-
Keer sa. Kiro ki Jhopdiya khatedar

42.) Hema putri Narayan hissa- 1/18
jaati- Keer sa. Kiro ki Jhopdiya khatedar

1. Govindprakash putr Ramprasad hissa -

5 Hamirgarh | 4675/4251 Banjad Private | 0.2606 0.2606 Poor jaati - Mahajan sa. Deh khatedaar
TOTAL 0.2705
1 | KiroKi 049037 Banjad | Govt. | 02529 | 0.0726
Jhopdiya ) ' ) ' Raj. Sarkar
Kiro Ki Barani
2 Jhopdiya 4053/987 Uttam Govt. 0.1265 0.0304 Raj. Sarkar
TOTAL | 0.1030
1.) Raju putr Gopi hissa - 1/2 jaati - Bhil
Kiro Ki . . sa. Deh khatedaar
3 | Jhopdiya 948/1 | Baranilll | Private | 0.3541 2.) Lali putri Gopi hissa - 1/2 jaati - Bhil
0.1130 sa. Deh khatedaar
TOTAL | 0.1130
[F. No. NWR/HQ/S&C/443599200 Vol. XXV]

VIVEK SAXENA, Chief Administrative Officer (Const.)
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